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INTRODUcnON 

I, the Cbaiman of tbe Standin, Committee on Urban and Rural 
Development (1993-94) havin, been authorised by the Committee to 
submit the Report on their bebalf, prescnt this First Report on the 
Demands for Grants (1993-94) of the Ministry of Rural Development 
(Department of Rural Development). 

2. Tbese Departmentally related Standin, Committees is the latest step 
in strenJlhenina the Parliamentary supervision over the executive in our 
country. Hon'ble Speaker, Shri Sbivraj V. Patil, bas by scttin, up thesc 
Committees opened a new chapter in makinl tbe institution of Parliament 
more purposeful and participative. 

3. Demands for Grants pertaining to the Ministry of Rural Development 
for the year 1993-94 was laid on the Table of the House on 21st April, 
1993 have been examined by the Committee. Considerin, the time 
constraint in which the Committee had to scrutinise the Demands for 
Grants of the ensuing year only a selective analysis has been made of most 
of the Major HeadslSub Heads. 

4. The Report was considered and adopted by the Committee at their 
Sitting held on 30th April, 1993. 

NEW DELHI; 
May 4, 1993 

Vaisakha 14, 1915 (Saka) 

(v) 

PRATAPRAO B. BHOSLE, 
Chairman, 

Standing Committee on 
Urban &: Rural Development 

(1993-94). 



CHAPTER I 

INTRODUcrORY 

1.1 Rural development forms an integral part of planned development of 
India. It holds the key for alleviation of rural poverty and ushering in 
economic progress and social transformation in the countryside and this 
onerous task has been entrusted with the Ministry of Rural Development. 

1.2 Towards ~alising this objective tbe Department implements the 
following programmes: 

• 

1. Integrated Rural Development Programme (IRDP). 

2. Jawahar Rozgar Yojana (JRY). 

3. Accelerated Rural Water Supply Programme (ARWSP): 
Rajiv Gandhi National Drinking Water Mission. 

4. Drought Prone Areas Programme (DPAP). 

S. Desert Development Programme (DDP). 

6. Central Rural Sanitation Programme (CRSP). 

7. Development of Women & Children in 'lural Areas (DWCRA) . 

8. Training of Rural Youth for Self-Employment (TRYSEM). 

9. Assistance to Assignees of Surplus Land on imposition of ceiling on 
agricultural holdings. 

10. Strengthening of Revenue Administration and Updating of Land 
Records. 

11. Development of Roads in Special Problem Areas. 

12. Strengthening of State Training Centres for Research and Training 
in Rural Development (SIRDs). 

13. EstablishmentlStrengthening of Extension Training Centres (ETCs). 

14. Grant-in-aid to National Institute of Rural Development (NIRD). 

15. Promotion of Voluntary Organisations for Rural Development 
organisation of beneficiaries, advancement and dissemination or 
rural technology. 

16. Market Survey and Investigation, Strengthening of Agmuk Grading 
Facilities, Export Quality Control etc. 

17. Rural Housing. 



1.3 '!be various proarammes of naraI development are beinl 
implemented throup the State GovernmcntllU. T. AdminiitrationaIDi.· 
trict Rural Development Apneies (especially let up for the purpose) ud 
villale panchayats. 

1.4 Before scrutinisinl the Demands for Grants of the Department of 
Rural Development the Committee examined brieOy the Eipth Five Yeu 
Plan proposals of the Ministry of Rural Development which have been 
drawn up keeping in view the objectives, thl'Ults and macro dimensions of 
the plan as a whole. The basic objectives of VIII plan proposals of the 
Ministry includes:-

(i) Alleviation of rural poverty by increase in employment and lelf· 
employment opportunities; 

(ii) Enhancement of opportunities for wage employment and rural 
unemployed; 

(iii) Creation and improvement in durable community usets for 
SCIST poor through wage employment thereby improving the rural 
infrastructure and the quality of life in rural areas; 

(iv) Improvement in provision of safe drinkin, water and sanitation. 
rural housing and thereby improvtn, health and quality of life in 
rural UCla; and 

(v) Land Reforms and updating of land records to help in social justice 
and revenue administration in favour of the rural people. 

1.5 The outlay for this Ministry for VIII Plan is Rs. 30.000 crore. A 
statement showing sector-wise allocation is at Annexure-I. According to 
the Department the priorities in the annual plans have been fixed 'to realise 
these objectives. keeping in view the .availability of funds. Wage employ-
ment (JRY) and Self-employment (IRDP) have been accorded the top 
most priority. alongwith safe drinking water supply (ARWSP). Land 
Reforms and Area Development Programmes (DPAP & DDP). Rural 
Sanitation etc. 

1.6 As the Vlllth Plan outlay for rural development has been raised to 
Rs. 30.000. crores, the annual plan allocation for a year works out to 
Rs. 6000 crores on a pro-rata basis. But it can be seen that the Annual 
Plan for 1992-93 was Rs. 3,100 crores and for 1993-94 it is proposed at 
RI. SOlO crores. Thus the annual plan outlay has been less than the desired 
level. The Ministry may have to make serious efforts in planning and 
implementinl aemes to make effective u~ of the remaining 
Rs. 21.890 crores during the remaining 3 yean of the 8th Plan. 



CHAPTER 0 

SCRUTINY OF MAJOR HEADS OF THE DEMANDS FOR GRANTS 
(1993-94) 

2.1 The Committee has for this year examined Demands for Grants of 
the Ministry'. Department of Rural Development only. The Department of 
Wasteland Developmeilt which was transferred to this Ministry last. year 
bu not been examined mainly due to paucity of time. Moreover. the 
Committee has taken up only selectively some of the Major Heads and 
Su~Heads in the Second Chapter for detailed discussion. 
MAJOR HEAD "2215" 

Sub-Hfdd: BI (1)(5)(5) Granls in Aid 10 DRDA under Waler Supply and 
Stuail4tion. 

2.2 The Committee has observed that an amount of Rs. 40 crores has 
been given in the Budget Estimates in 1993-94 as against an amount of 
Rs. 23.75 crores in the revised estimates for 1992-93. 

2.3 The Ministry has stated in its reply that ·the increase in provision 
according to the Department of Rural Development is in the form of 
Grants-in-aid to District Rural Development Agencies under the Rajiv 
Gandhi National Drinking Water Mission. through which the Mini Mis-
sions are being funded. 

2.4 The Committee have observed in the Performance Budget for 1992-
93 as against the target of 35493 problem villages to be included under the 
scheme 18971 villages could be covered. Moveover. against the annual 
allocation of Rs. 460 crores. the Committee were informed that an amount 
of Rs. 459 crores were released during the financial year. 

2.5 The Ministry in its reply has stated that the targets as given in the 
performance budget relate to the fin'ancial year and not to the entirc year 
of 1992-93. 

2.6 However. the Committee have observed that in the preceding years 
the Department has not been able iO achieve the physical and financial 
targets. In view of the past performance of the Department in this area. 
the Committee would like to advice the Ministry to ensure optimum 
utilisation of the financial allocation and commensurate achievement of 
physical targets set. The Committee find that given the low achievement of 
target it appears that the financial estimate was not commensurate with the 
physical targets set. They feel that allocation under the programme are not 
adequate. 

3 
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MAJOR HEAD "2435" D-"Other Agricultural Programmes". 

2.7 The Committee have observed that under the Major 'Head "2435" 
entitled "Other Agricultural Programmes" the budget provision has been 
made for a group of plan schemes relating to agricultural marketing. viz. 
Market Survey and Investigation, Strengthening of Agmark Grading 
Facilities, Export Quality Control, centre for Agricultural Marketing etc. 

2.8 The Committee were informed that the Nop·Plan provisions under 
Market Survey and Investigation (Sub-Heads D1(1)(1)(1)(5) are for 
Directorate of Marketing and Inspection, an attached office of the 
Ministry, and tbe plan provisions are in respect of new plan schenies to be 
taken up during 1993·94 regarding Marketable Surplus al)d Post·harvcst 
losses for major agricultural commodities. fruits, vegetables and livestock 
product$. 

2.9 The Committee notes that a substantial amount under this scheme 
i.e. Rs. 1.20 crore has been earmarked for salaries, wages. etc. under the 
plan scheme for 1993·94, whereas there were no such plan allocation for 
the preceding year. The Committee hopes that the plan schemes proposed 
to be taken up during 1993·94 arc done expeditiously. The Committee 
would examine later the desir ability of keeping these heads under Rural 
Development. 
Sub· Head D.l(2)(2)(6)-Machinery cmd £quipmenl.~ 

2.10 For machinery and equipments an amount of Rs. 1 crore 9fl lakhs 
has been earmarked under plan whereas in the RE for 1992-93 an amount 
of Rs. 65 lakbs has been shown under this Head. The reason fQr thc 
increase given by the Ministry is that in order to promote export of 
agricultural produce, grading and pre-shipment inspection is carried out in 
respect of several agricultural commodities. For carrying out these checks. 
different types of machinery and equipment particularly for laboratories 
are necessary. Lables and seals certifying quality are affixed on graded 
consignments. The Minisry pJOposes to equip laboratories with machinery/ 
equipment necessary for ensuring quality control. In this context the 
Committee hopes that the fund allocated may be utilised fully in order to 
fulfill the laid down objective. The time frame for the project should not 
be exceeded so that the subsequent cost escalation may be avoided. 
Sub·Head D. 1(3)(4)-Grants. (() CenTre for Agric:~/lu,.al Marketing. 

2.11 For "Grants to Centre for Agricultural Marketing" a pro.vision of 
Rs. 4 crores has been earmarked to be provided during 1993-94 for 
construction of the centre's own building. The Centre. set up at laipur. 
caters to the training requirements of personnel in agricultural marketing. 
The focus of the training programme is on developing a cadre of marketing 
managers in public, cooperative and private sectors. Market Intelligence 
and Communication is a new scheme to be implemented by the Directo-
rate of Marketing and Inspection. Financial assistance would be provided 
to the States for building a network of communication system for collection 
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and dissemination of data of arrivals and prices. With the burgeoning 
agricultural production and larger market arrivals, marketing intelligence 
would have to be improved to ensure remunerative prices to farmers and 
quality commodities to consumers. 

2.12 The Committee appreciates the objective of this Scheme and at the 
same time would suggest that the ,rants should be releued timely so that 
the institute becomes functional at the earliest. In this regard experiences 
of similar sister institutes may be taken into consideration. 

MAJOR HEAD "2501"-E.Special Programmes for Rural Development 
2.13 Out of to.tal provision of Rs. 574.07 crores of Rs. 547.60 crore is for 

providing subsidy to ORDAs for IRDP (Nprmal Programme). The 
Committee stronJly recommends that the Ministry should releue the funds 
allocated for the scheme promptly and on time and avoid the rush of 
expenditure in the last quarter of the financial year. 

2.14 Under the sub-head E1(4)(5) a provision for Rs. 1 lakh has been 
made for setting up of monitoring cells. The Committee feels that the 
allocation made is too meagre. 

2.15 'Under tbe Head E-2 Drought Prone Areas Programme the 
provision for Research under DPAP was Rs. 24 lakh in the previous year 
which has been enhanced to Rs. 48 lakh for 1993-94. According to the 
Ministry the allocation has been provided under this head as the 
Department intends to intensify research activities in this area. Details ape 
being firmed up. The Commiltee is surprised that without detailed 
planning an extra amount of Rs. 23 lakh is being allocated this year. In 
view of this the Committee is of the opinion that the money allocated for 
research proposes may be utilised so that it may 'benefit the DPAP 
programmes. 

MAJOR HEAD "2505 "-F. Rural Employment Programme 
2.16 Under the Head F.l(l) Jawarhar Rozgar Yojana the Committee 

have noted with great concern that the performance budget in 1992-93 
shows that against physical target of 776.25 million man-days an amount of 
383.54 million mandays was achieved up to January, 1993, the percentage 
of achievement is 49.41 percent. From the allocation of Rs. 20.46 crores an 
amount of Rs. 20.31 crores had been spent to January, 1993. 

2.17 Under the Head F.l(l)(4)(2)- It is proposed by the Ministry to take 
up some special projects with an allocation of Rs. 50 lakh for 1993-94. The 
Committee were informed that the Ministry are yet to finalise the details. 

MAJOR HEAD "2515"-H. Other Rural Development 
2.18 Under the Sub-Head H.l(2) Grants to Council for Advancement of 

People's Action and Rural Technology, an amount of Rs. 8 crores have 
been provided under the Budget estimate for 1993-94 as a,ainst an amount 
of Rs. 5 crores for 1992-93. The planned scheme for CAP ART are in 
Annexure-II. The Committee also feels that the programmes of CAPART 
should be closely coordinated with the elected bodies and the Committee 
would be taking up this aspect for detailed examination leter. 
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2.19 Under the Head H.4(1) Developmeat of Women aad Children in 
Rural areu is a plan scheme of this Department under which rural wOlDen 
from below poverty line are encouraaed to form Imall informal IJ'oups. 
Each group is provided with a revolvina fund of Rs. 15,000 to take up 
income generatin, activities. The subsidy amount of Rs. 15,000 is Ihared 
equally by Central Govt., State GOYl., and UNICEF. The allocation for 
DWCRA has been substantially stepped up from RI. 13 crore in 1992·93 is 
RI. 21 crore in 1993·94 for supponing more ",oups as the pt"oaramme is 
gradually extended to more districts. The Committee appreciates the 
increase in tbe funds allocated. for this important proarammelscbeme 
which needs further strengthening. 

MAJOR HEAD "3601" 

Sub-Head 1.2(4)(4)-Recurring Expenditure under TRYSEM 

2.20. Under this head a provision of Rs. 55.20 crore has been made in 
the year 1993-94 against Rs. 20.59 crore in 1992-93. T.bis increase has been 
avilaged on account of increase in the tar,et of youth to be trained from 
tmcc lakh during 1992·93 to 3.5 lakh durinl 1993-94. According to the 
Nia!itry it is proppsed to increase the per trainee cost to encourage more 
"trainees under TRYSEM to be trained through formal institutions for 
which they may have to move out of their villages and would consequently 
~ entitled to higher rates of stipend. The Committee recommend that the 
scheme should be implemented properly considering the hike in allocation. 

2.21 Under the Sub-Head 1.2(5)- Droulht Prone Areas Development 
Proaramme-Other Grants, an amount of RI. 76.67 crores have been 
earmirkcd for 1993-94 as against RI. 51.16 crores in 1992-93. The 
Committee feels tbat the area taken up is much less than desired and the 
performance is also poor. The Committee feel the need for a national 
programme for implementing a scheme for 'artificial water recharge' and 
funds allocation in this regard may also be considered. The Committee 
have decided to take this aspect for detailed discussion later. 

1.3(l)(2)-Rajiv Gandhi National Drinking Water Mission/Sub Mission 

2.22 Under the Rajiv Gandhi National Drinking Water MissionlSub-
Mission 1.3(1)(2) an amount of Rs. 80 crores has been allocated in the 
budget estimates for the 1993-94 where as an amount of RI. 20 crores was 
allOcated for the year 1992-93. 

2.23 Accordinl to the Ministry the concerned amount of RI. 30 crore is 
the provision for sub-mission activities under Rajiv Gandhi National 
Drinking Water Mission. Under the sub· missions , efforts are made to 
tackle various problems afflicting drinking water in the rural areas, 
rendering the available water safe for drinking. The main lub-million 
activitiel are defluridation. desalination. eradication of guineaworm; excess 
iron re.oval. scientific source finding and water quality testing. The 
Committee recommeads that effective planning and implementation of the 
scheme may be ensured to achieve the duired objective of the scheme. 



2.24 There are certain areu in the country which are affected either by 
..une or alkaHae conditionl a~ in this context availability of drinking 
water is a problem. The Committee recommendl for providing drinking 
faciUtlel Ihould be set up for this purpose aDd aIao provilions made for 
their maintenance. Under the scheme of providing water in rural areas 
specially in problem viii ales the auidelines in this re.ard should incorpo-
rate provisions for staff and adequate financial allocation so that scheme 
are completed on time and avoid COlt eacalation by pr.olonging the 
projects. 

2.25 Under JRY Rs. 3 crore have been allocated for special projects. 
However, the Commmoe repelS dIM the details have not yet been 
fiDalizod for the 'Special Project' to be implemented under this scheme for 
whic:h aa amount of RI. 3 crorel bu been earmarked. 



CHAPTER m 
CONCLUSION AND RECOMMENDATIONS 

3.1 The Committee having gone through the Demands for Grants in 
general and some of the major beadslsub-heads in particular with respect 
to Ministry of Rural Development have observed that the Ministry has 
made a massive hike in the Plan outlay for the year 1993-94 compared to 
the previous years. Sector-wise priority areas and percentage of allocation 
of funds during 1993-94 as compared to last year are as under:-

Sector 

1. Rural Employment 
2. Rural Water Supply and 

Sanitation 
3. Special Programmes for 

Rural Development (TRD P, 
TRYSEM, DPAP, DDP) 

4. Land Reforms 
5. Other Rural Development 

Programmes (DWCRA, 
Training, etc.) 

6. Agriculture &\ Allied Sector 
(Agricultural Marketing & 
Rural Godowos) 

7. Housing (Rural Housing) 

Allocation 

1992-93 

2046.00 

480.00 

499.46 

25.02 
32.50 

7.02 

10.00 

3100.00 

(Rs. in crores)% 

1993-94 

3306.00 
770.00 

819.(X) 

35.50 
53.50 

11.00 

15.00 

5010.00 

Increase 
for 

1993-94 

61.58 

60.42 

63.98 

41.89 
64.62 

56.70 

50.00 

61.61 

3.2 The Committee has observed that wbile the Plan allocation for 
1992-93 was Rs. 3100 crores, the Ministry has resorted to supplementary 
Demand to raise Rs. 500.01 crore. As the Plan allocation for 1993-94 has. 
becn hiked massively by 61.61 % compared to the previous year, the 
Committce hllpes that no supplementary demands would be asked for to 
meet the targets. 

8 
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3.3 The Committee would like to comment on implementation of some 
of the major schemes like IRDP. Land Reforms. Rural Sanitation etc. For 
the IRDP programmes. the proposals should be obtained from the states 
well on time after making a proper assessment of the needs of the 
beneficiaries. However. the subsidylloan given should be realistic and in 
keeping with the prices in the market. Further, in the guidelines pertaining 
to the beneficiaries under IRDP. seniority should be taken also as a 
criteria 'wbile considering benefit for the small and marginal farmers. The 
aim should not be to achieve only targets. Witb regard to land reforms the 
Committee is of the view that for effective implementation there is an 
urgent need for strengthening the revenue machinery and updating land 
records. 

3.4 The Committee also feels that the Ministry has not paid much 
attention to develop the Tribal areas and the funds allocated for the 
development of these areas is also very negligible. It strongly recommends 
that need based programmes with higher outlay may be earmarked of the 
development of these areas. 

3.5 The Committee is distressed to see the expenditure trend of the 
Department of Rural Development wherein it has been observed that over 
tbe past three years a large percentage of the money has been spent in the 
last quarter of the financial year. For example in the year 1990-91-
41.38%. in 1991-92-38.85% and in 1992-93-35% of the total fund have 
been spent during the last three months of the year. The Committee has 
also observed tbat there are certain sectors like 'Land Reforms' and 
'Agriculture and Allied Sectors' (Agricultural Marketing and Rural 
Godowns) during the year 1990-91-89.60% and 79...4% were spent 
respectively in tbe last three months. In some. sectors in 1991-92-93.65% 
and 62% were similarly spent in the last quarteJ'. Furtber, i.- the year 1992-
93 the scenario gets more gloomier. It is seen that in Rural Water Supply 
and Sanitation sector 35%, special Rural Development Programme sector 
38.76%, Land Reforms 88.08%, other Rural Develo!,)ment Programme 
(including DWCRA, Training etc.) 63.7%, Agriculture and Allied Sector 
83.33% and Rural Housing 50% of the total amount sanctioned under 
each sector was spent only in the last three ending months. To cite one 
glaring instance, under the Rural Housing Sector it was observed that an 
amount of Rs. 10.00 crores was allocated but upto December 1992 no 
expenditure was incurred and in the last quarter a sum of Rs. 5.00 crores 
expenditure was sanctioned. The Committee is of the firm opinion that 
such a pattern of expenditure only reflects lack of proper planning and 
implementation resulting more in wasteful expenditure without any produc-
tive results. 

3.6 The cOmmittee has observed that over the yean tbe general pbysical 
achievement of targets has been commendable in respect of certain 
schemes, but, however, tbere are some other acbemes which require great 
deal of attention for instance Rural Sanitation. Rural Godowns, Land 
Reforms, TRYSEM, DDP. DPAP. etc. The details in this regard may be 
seen in Annexure-IV. 
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3.7 As the allocation has been increased for" the above ~ it is 
hoped that the Ministry would ensure that the funds spent are co-mnse-
rate with the targets achieved. 

It has been observed that in some of the schemes tbt pbysical tuFt 
were not achieved "due to various reasons involved in implelDCntalioa-. 
Therefore, the Committee ·souPt &om the Ministry a ItatemcDt of Ibc 
existing mechanism for monitoring and evaluation. 

3.8 According to the Ministry the major components of the pn:scribed 
monitoring mechanism are:-

1. Submission of prescribed periodic reports and returns of" physical 
as well as financial progress. A Computerised Rural Information 
System (CRISP) is being "built up with tbe assistance of NlC for 
effective monitoring. 

2. Review meeting of DRDAs with District Coordination Commif-
tees, State Level Coordination Committees with pllltiCipation of a 
representative of the Ministry of Rural Dcvelopmedt. 

3. Inspection, supervision and monitoring by the State officials. 
4. Holding of meetif\lSlWorkshops/conferences of State Secretaries. 
5. Field visits by officers· of MRD. 
6. Greater responsibility and participation of the village panchayal 

and viUage community with a view to have increased participation 
and transparency in the programmes. The Ministry of Rdral 
Development has been getting concurrent evaluation of ma~ 
programmes (IRDP, JRY and ARWSP) through reputed indepca-
dent research institutions to assess the implementation and" imp.ct 
of the programmes. 

Further, the Committee were informed that: 
"A mechanism of monitoring and evaluation bas been inbuilt in every 
programme. In the case of major programmes, printed pidcIiDa 
have been brought out and distributed among aU conc:emcd. Quar-
terly. balf-yearly and yearly targets are fixed in the bepnning of the 
year based (!n annual allocations. Release of funds is aIIo linked to 
achievement of financial targets and deductions for shortfalls, if any 
in achievement are also made from the allocated amounts. Fuads are 
released, exccpt in the case of" 1st instalment, only after tbc 
prescribed level of utilisation of available funds." 

3.9 The Committee is very much d~ayed over the fact that despite 
such a vigorous monitoring mechaniiDi" IDd concurrent evaluatioa of 
schemes there has been persistent shortfall in achievement of taIJeIS iD 
some areas as pointed out earlier. The Committee wu DOl aware of 
whether any corrective steps were taken dclpite the shortfall in pbJlical 
achievements. 
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3.10 Mon:cM:r. it bas been stated tbaI release of funds" is linked to 
8dIievemeaI of fiowaial tlfFts exc:ept for the first installmcnt funds which 
an: rclcllCd oaIy. after the prescribed leYd of utilisation. Taking into 
ICCOUDt the InIIld of u1iliAtioa of funds • cIiKuucd carlfer, the Commit-
tee is of the view that aoina by this principle the Ministry is not effectively 
appIJinI ill own yardstic:t in release of funds. Moreover. it also reflect tbe 
lacuna in monitoring mcdwlism. 

3.11 In its reply furnished to tbC Committee relarding sbortfall in 
acbicvcmcDtl of physical tIJ'FIS. the MiDiIIry bas stated that the sbortfall 
in achicviD& physical lIlJets due to impicmentation constraints. The 
Committee bopes tbat in future the Ministry would take all corrective 
measures to ensure optimal acbicvcmcnts of pbysical targcts. The Commit-
tee bas also obIcrved that nearly 1.S% of the budget of tbe Department is 
earmarked for poverty alleviation with emphasis on employment genera-
tion and creatiou of. productive assets. However. tbe Committee feel tbat 
... erc are no ways of cffcc:tive physical verification of tbe assets created 
througb these schemes lite special water schemes, IRDP, JRY etc. and 
there is DO provision for the maintenance of these assets created so far. 
Thc Committee rcrommends that tbe Ministry may ensure tbat the 
ORDAs may be made accountable to verify and report regarding the 
assets created. Since rural development scbemes are for upliftment of rural 
poor. the ongoing schemes should have a definite time bound pcrfonnance 
and for this Centre should ensure timeiy release of money. 

3.12 At tbe end Committee greatly appreciates the massive hike in the 
bud&et allocation for rural development in the 8th Five Year Plan from 
Rs. 10.955.96 crores in the Seventh Plan to Rs. 30,000 crores i.e. a hike of 
nearly 280%. Such an increase is still more laudable in light of resource 
crunch, which re8ects the Government givin& such a bigh priority to this 
sector. Here the Committee feel that Ministry of Rural Dcvelopment 
should ensure that tbe resources made available may be utilised in such a 
manocr that these fulfil the objectives as laid down in the 8th Five Y car 
Plan i.r. ushering economic progress and social transformation in the rural 
arcu. 



ANNEXURE 1 
DEPARTMENT OF ~URAL DEVELOPMENT 

$lDlemenl showing Outlay for 'VIII Fivt! Yt!or Phllf (Seclo,.·wist!/SchemeolVisc) 

SI.No. Name of the Scheme 

1 2 

PLAN SCHEMES 
A. Rural Water Supply '" s-JIaUoo 

1. Rural Water Supply ,Programme 
2. Rural Sanitation ' 

B. SpecIal PrOlJ1lI1U11H ror Rural Developmat 
3. Integrated Rural Development . Programme (IRDP) 
4. Training of Rural Youth for SeIf·Employment (TRYSEM) 
5. Drought Prone Areas Programme 
6. Desert Development Programme 

C. Rural Employment 
7. lawahar Rozgar Yojana 

D. Land Reforms 
8. ASsistance to Assignees of Ceiling Surplus Land 
9. Grants·in·aid to Institute for Agrarian Studies 
10. Strengthening of Revenue Machinery and Updating of 

Land Record 
E. Other Rural Development Programme 

11 . Development of Women & Children in Rural Areas 
(DWCRA) 

12. Training 
(a) Grants to National Institute of Rural Development 

(NIRD) 
(b) Assistance to Council for Advancement of People 's 

Action & Rural Technology 
(c) OrgMisation of Training Courses, Seminars & Work· 

shops 
(d~ Stren,glbening of Extension Training Centres 
(e) Strengthening of State Training Centres 

13. Otfier Programmes of Rural Development 
(a) Communication Cell 
(b) Promotion of Voluntary Scheme 
(c) Organisation of Beneficiaries 
(d) Panchayat Development and Training 
(e) Building for Afro·~sian Rural Reconstruction Organ-

isatiop (AARRO) 
(f) Roads in Special Problem Areas 

F. Ap'lcoJture and Allied Sectors 
14. Rural Godowns 
15. Agricultural Marketing 

G. BousInl 
16. Rural Housing 

H. Provision for New Schemes 

GRAND TOTAL (PLAN) 

12 

(Rs, in Crore~ ) 

VllI Plan Outlay 

.. :I 

5,100.00 
'380.00 

3.350.00 
300.00 
500.op 
500.00 

18,400,00 

65.00 
175.00 

150.00 

20.00 

75,00 

5.00 

10,00 
15.00 

1.00 
75 .00 
10,00 
10,00 
5.00 

.!O.OO 

150.00 

350.00 
~34 .00 

30.000.00 
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